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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub: _Interim Report of UPPCB in compliance of the order dated-24.03.2023 passed by Hon'ble
National Green Tribunal, New Dellhi in Original Application No. 744 of 2022 Moharram
Ali Versus State of Uttar Pradesh.

Sir.

That in compliance of the order dated 24.03.2023 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No. 744 of 2022 Moharram Ali Versus State of
Uttar Pradesh. In compliance of the above order the Interim Report of UPPCB is annexed
herewith and forwarded to you-with the request that the same may be placed before the Hon'ble
Tribunal.

Yours Sincerely

Enclosure- As above \
eSS
( Ghansttyam )

Chief Environmental Officer,
, Circle-3

Copy to: Cfc

1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for
necessary action please.

2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary
action please.

3. Regional Officer, U.P. Pollution Control Board, MuzaffarNagar for information and

necessary action.
\
G A
Chief Environmmcer,

c{' g \‘I/ Circle-3
o

A - 1§ ;ng (f)al»éﬁ ave, 1Mdf AT, ) L‘i;u V. Vibhuti Khand, Gomti Nagar,
T - now - 226 010

 052- 831 .
o 0522-2720828, 2720 :hone + 0522-2720828, 2720831
¥ : info@uppcb.com “mall :Info@uppcb.com

Aqamse : www.uppcb.com Website : WWW.uppcb.com
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Interim report of UPPCB in _compliance of directions issued by Hon’ble NGT on 22.03.2023
(Amended order dated 24.03.2023) in O.A. No. 744/2022 Moharram Ali Vs State of U.P. with O.A.
No. 277/2022 Liyakat Ali & Others Vs State of U.P.

Hon’ble NGT in the above O.A. on 24.03.2023 issued the following directions :

"6. We have considered both the matters together and find that there are gross violations of
environmental norms in handling hazardous waste. There is also patent inaction on the part of
statutory and administrative authorities in the State of U.P in ensuring compliance with the norms
and compensating the victims. The issue of compensation for heirs of the deceased and injured has
also not been duly dealt with in the report. District Magistrate may provide compensation of Rs. 20
lakhs to the heirs of deceased (one) and Rs. 5 lakhs each to two injured with liberty to recover the
same from the violator of norms including the concerned industries, following due process of law.

7. It is established that plastic waste and fly ash are being unscientifically stored and
disposed of in violation of Rules and to the detriment of environment. Such storage and use of landfill
through contractor is not legally permissible. Stand that waste is being used for cement plants does
not appear to be factually correct as no name of cement plant has been given and needs to be
verified by manifest system. Compensation determined does not take into account financial capacity

of the units to determine the deterrent element nor the value of the extent of damage and the cost of
restoration.

8. Having regard to the above unsatisfactory state of affairs, we direct constitution of a joint
Committee headed by Scientist ‘F’ (not below the rank of Director) in CPCB with other members being
the State PCB and the District Magistrate, Muzaffarnagar. The Committee may formulate an action
plan in the light of recommendations of earlier Committees referred to above and observations
hereinabove and ensure remedial action in coordination with the stakeholders and other authorities.
The action will include compliance of norms and fixing accountability for the past failures. The 14

industries must follow the charter for reducing the water consumption and refrain from discharging
into the drain.

The Committee may meet within two weeks and conduct proceedings online or offline,
undertake visit to the site and verify the facts.”

In compliance to Hon’ble NGT directions, joint inspection was to be conducted by CPCB,
UPPCB and District Administration Muzaffarnagar. For nomination from CPCB for conducting joint
inspection, UPPCB Head Office nominated Regional Officer UPPCB, Muzaffarnagar from UPPCB
requesting Member Secretary, CPCB to nominated member from CPCB for joint inspection vide
letter no. H913420/C-3/NGT 306/2023 dated 29.03.2023 (Annexure-1). In compliance of directions
to conduct joint inspections, CPCB issued letter dated 08.06.2023 nominating member of CPCB as
Chair Person and constituted joint committee (Annexure-2).

In compliance to Hon'ble NGT direction for conducting meeting with the members of the
Joint Committee, CPCB held a meeting with Regional Officer UPPCB Muzaffarnagar and District
Magistrate Muzaffarnagar on 14.06.2023 to discuss about the compliance to be done by the
identified industries, regarding formulation of action plan, taking action against the violating
industry and for providing complete details of disposal of Hazardous Waste, Fly Ash, compliance by
the industries and identifying the violating industries and action taken against the violators along
with inclusion of action against the violators for past violations. After the meeting, the Chairperson
(CPCB) issued minutes of meeting (Annexure-3) directing UPPCB to submit all relevant documents

concerned with the 15 industries vide email dated 15.06.2023, which was compiled and sent to CPCB
by UPPCB through email dated 30.06.2023.

: -
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Further, Regional Officer, UPPCB Muzaffarnagar vide letter dated 17.0.7..202.3 requ%esting the
Chairperson of the Joint Committee from CPCB to visit the site and carry out joint inspection as pgr
the compliance of Hon'ble NGT. However, Member of CPCB has not been able to come for site
inspection yet. However, as per the directions of NGT, following compliances in reference to Hon'ble
NGT directions have been carried out by District Administration and UPPCB :-

1. In compliance to the Hon'ble NGT directions for providing compensation to all 03 persons
which were affected by the chemical disposed on land, Rs 20 Lakh through Cheques has
been provided to the family member of the deceased who lost his life. Similarly, Rs 5 lakh
each through Cheques has been given the 02 persons who suffered serious injuries after
coming in contact with the chemical. Proof is annexed as Annexure-4.

2. Environmental Compensation of Rs 4,15,000/- was imposed against the identified violators
namely Sh. Anjum S/o Latafat R/o Vill. Nagla Bujurg, P.S. Bhopa, District Muzaffarnagar and
Sh. Irfan Urf Bhura S/o Yusuf R/o Vill. Nagla Bujurg, P.S. Bhopa, District Muzaffarnagar, the
persons who were responsible for dumping chemical and fly ash on the site illegally. Both
persons did not submit the Environmental Compensation imposed against them, hence RC
for collection as Land Revenue have been issued against both of them by the District
Administration (Annexure-5).

3. 04 industries which have been identified for dumping fly ash on the site, taking in cognizance
the seriousness of the matter, has been issued direction by HO UPPCB under the provisions
of Air (Prevention and Control of Pollution) Act 1981 as amended against all the 04
industries issuing Environmental Compensation of Rs. 1,63,31,250/- each (Notices against
each of the four violators annexed as Annexure-6).

4. Details of generation and disposal of fly ash and plastic waste being annexed as Annexure-7.

Further, after CPCB visits the area along with UPPCB and District Administration, concerned
all pulp and paper industries shall be inspected thoroughly, samples of effluent shall be collected
from identified industries and various other locations, verification of compliances under the
provisions of Water (Prevention and Control of Pollution) Act 1974 and Air (Prevention and Control
of Pollution) Act 1981 by all identified industries and verification of disposal of fly ash/hazardous
waste shall be carried out including the past violation by the industries. Detailed inspection report

shall be submitted by the joint committee after CPCB visits the sites for inspection in compliance of
Hon'ble NGT order.

This interim report is put up for your perusal and necessary action please.

N 5

(Imraan Ali) kit Singh)
A.E.E. Regional Officer
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..... 8. Having regard to the above unsatisfactory state of affairs, we direct constitution of a joint
Committee headed by Scientist ‘F* (not below the rank of Director) in CPCB with other members being the
State PCB and the District Magistrate, Muzaffarnagar. The Committee may formulate an action plan in the
light of recommendations of earlier Committees referred to above and observations hereinabove and ensure
remedial action in coordination with the stakeholders and other authorities. The action will include compliance
of norms and fixing accountability for the past failures. The 14 industries must follow the charter for reducing
the water consumption and refrain from discharging into the drain. The Committee may meet within two
weeks and conduct proceedings online or offline, undertake visit to the site and verify the facts.

9. An action taken report in the matter may be filed within three months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF.

List for further consideration on 25.07.2023.

A copy of this order be forwarded to the CPCB, State PCB and District Magistrate, Muzaffarnagar by
email for compliance."
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F.NO.CP~28.!1,"20'.21~UI"L‘. I HO-CPCIB HO Dated: 08.06.2023
To.
o\
The District Magistrate, ' 5
District Magistrate Office [
Collectorate, Near Prakash Chowk P O ;
Muzaftarnagar, Uttar Pradesh — 25100 — -) p'c—@&
ost
Sub: First Meeting of the Joint Committee constituted by CPCB in compliance
of the NGT Order dated 22.03.2023 in O.A. No. 744/2022, Moharram Ali Vs
State of Uttar Pradesh wlth O.A. No, 277/2022, Liyakat Ali & Ors - Vs, State V
of U.P.
v-l‘;/"f“ G \
TR A
CPCB has constituted a Joint Committee vide office order F. No.CP- W\;;
20/22/2023-UPC-1I-HO-CPCB-HO dated 07.06.2023, in compliance of the NGT Order ' ==

dated 22.03.2023 in O.A. No. 744/2022, Moharram Ali Vs State of Uttar Pradesh with
O.A. No. 277/2022, Liyakat Ali & Ors - Vs. State of U.P (Annexuge ).

In view of above, the first meeting of the committee members has been
scheduled at Noon 12:30 PM on 13.06.2023 (Tuesday) through Video Conferencing.
The VC link for the same shall be shared separately through email. It is requested that

uial

you may please participate and provide relevant inputs as per the aforementioned
Court matter.

Yours faithfully,

(Divya Sinha)
Director & I/C UPC-II

Acie( Y )
‘.@MO»W‘

Ly

iy was' adt 3 TR, faeft-110030

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
FTUTG/Tel : 43102030, 22305792, FFHTE/ Website : www.cpob. nic.in

Y
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OFFICE ORDER

F. No. CP-20 22 2023-UPC-II-HO-CPCB-HO June 08, 2023
Subject: Constitution of a Joint Committee In compliance of the NGT Order
dated 22.03.2023 In O.A. No. 744/2022, Moharram All Vs State of Uttar

Pradesh With O.A. No. 277/2022, Liyakat All & Ors - Vs. State of U.P.

The Joint Committee in compliance of the NGT Order dated 22.03.2023 in O.A. No.
744 2022, Moharram Ali Vs State of Uttar Pradesh with O.A. No. 277/2022, Llyakat'All
& Ors - Vs. State of U.P (enclosed) has been constltuted by CPCB with the following

members:
S. No. ¥ Ofﬁcials Position
1. l Smt. Divya Sinha, Sc. F & DH, UPC-I Chairperson
2. | Sh. Rishabh Shrivastava, Sc. C, IPC-III Member
3. ) District Magistrate, Muzaffarnagar Member T
L4 " Representative from Uttar Pradesh SPCB " Member
; 5. ’ Sh. Mayank Raj Purbey, Sc.B, UPC-I| Member Convenor

The Joint Committee shall take further action as per the Directions Hon'ble NGT.

It is to be noted that the matter is listed for further consideration on July 25, 2023.

£y
(Divya Sinha)
Director & DH, UPC-Il, CPCB
Copy to:
1. AOto MS, CPCB i For Kind Information, Please
2. The Member Secretary, UPPCB + For Necessary Action, Please
3. The District Magistrate, + For Kind Information, Pléase

Muzaffarnagar, Uttar Pradesh

4. DH IPC-llI + For Kind Information, Please

o -
‘afteryr wa' well T TR, fewt-11003,
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
gTUTY/Tel : 43102030, 22305792, ATATEE/ Website * WWw.cpcb.nic.in
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Minutes of the Frist Meeting of the Joint Committee consituted by CPCB in compliance of the NGT order

sawgdated 22.03.2023 in OA No. 744/2022-reg

Thu, Jun 15, 2023 04:40 PM

From : PWM, CPCB <pwm. QoV.
pwm.cpcb@gov.ins /1 attachment

Subject : Minutes of the Frist Meeting of the Joint Committee consltuted by (,J’(."ll In
. compliance of the NG order dated 22.03.2023 In OA No. 144/2072-1eq

QO\\"'\\C\\ To : romuzaffamagar@uppeb.in, DM MUZAFFARNAGAR <dmmuz@nic.in>, RISHABH
T SRIVASTAVA <rishabh.cpeb@gov.in>, KAMLESH SINGH
< «hamleshsingh.cpeb@nic,in>, ms@uppeb.in

0 Cc : DIVYA SINHA \divyasinha.cpcb@hlc.hw—, Mayank Purbey <purbey.cpcb@gov.in>
yeb Respected Su,
’ } This has reterence to the first Meeting of the Joint Commitiee conslituted by CPCB in compliance of the NGT order
A dated 22.03.2023 in OA No. 744/2022 held in virtual mode on June 14, 2023.

The Minutes \the Meeting (MOM) is attached attached for your kind Information and further necessary action, please.
BRI TTEW ?“.Tﬁ,
s
o Q‘e@?rﬁs.
5 S INWERSinha
> 7 Director & Ifc. UPC-I
CPCB. Delhi '

From: "PWM, CPCB" <pwm.cpcb@gov.in>
To: romuzaffamagar@uppcb.in, "DM MUZAFFARNAGAR" <dmmuz@nic.in>, "RISHABH SRIVASTAVA®
<rishabh.cpcb@gov.in>, "KAMLESH SINGH" <kamleshsingh.cpcb@nic.in>, ms@uppcb.in

Cc: "DIVYA SINHA" <divyasinha.cpcb@nic.in>, "Mayank Purbey" <purbey.cpcb@gov.in>

Sent: Tuesday, June 13, 2023 5:43:52 PM

Subject: Fwd: VC link : Meeting of the Joint Committee consituted by CPCB in compliance of the NGT order dated
22.03.2023 in OA No. 744/2022

Respected Sir,

This has reference to our email dated June 09, 2023, wherein it was informed that CPCB has constituted a Joint
Committee in compliance of the NGT order dated 22.03.2023 in OA No. 744/2022 and our subsequent emails
regarding rescheduling of the first meeting to be held in this regard.

As informed, please find the revised VC link to join the meeting at 12:00 PM onward on June 14, 2023 (Wednesday).
You're invited to join a Microsoft Teams:meeting:

Tite : Meeting of the Joint Committee consituted by CPCB In compliance of the NGT ord
22,03.2023 in OA No. 744/2022 : CPCB2 er dated
7.7 Wednesday, June 14, 2023 at 12:00 PM onwisils

Join on your computer or mobile
https://teams.microsoft.com/I/meetup-
Join/19%3ameeting_ZTVhNmMQ1MzQtMzE2NyQONjgxLThIZWUtNZU4NZI3MZk2NWU 1%40th

context=%7b%22Tid%22%3a%22b9e2357f-a574-4d46-b2 1f- €27b9456f2c%22%2¢%220Qj :
27b7-4038-b6e3-379c3d2957bf%22%7d f2C%22%2c%2201d%22%3a%2279e55479-

Gasais hee(vfr)
Divya Sinha

Director & l/c, UPC-| O
CPCB, Delhj neé ﬁ)\ﬂ P

~

—
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Minutes of ‘First Meeting of the Joint Committee constituted by CPCB In compliance of

the NGT Order dated 22.03.2023 in O.A. No. 744/2022, Moharram All Vs State of Uttar
Pradesh with O.A. No. 277/2022, Liyakat All & Ors - Vs. State of U.P.

The First meeting of the Joint Commiltee constituted by CPCB was held through video
conferencing on June 14, 2023. The Meeting was chaired by Ms. Divya Sinha, Sc. F & DH
UPC-ll, CPCB. Representatives from CPCB, UPPCB and District Magistrate office,

Muzaffarnagar also attended the meeting (List of participants is placed as Annexure 1).

The meeting started with the brief introduction by the Chairperson, about the NGT directions
issued to the Joint committee in compliance of the order dated 22.03.2023 in O.A. No.
744/2022, Moharram Ali Vs State of Uttar Pradesh with O.A. No. 277/2022, Liyakat Ali & Ors
- Vs. State of U.P. Regional Officer and District Magistrate, Muzaffarnagar apprised the

committee about the status of compliance of the previous NGT orders issued in the matter.

As per the discussions held, following documents have to be provided by the concemed
Authority:

A. Uttar Pradesh Pollution Control Board (UPPCB)
1. The copy of Consent of the 14 industries issued by UPPCB along with their compliance

status.

2. The copy of Authorization under Hazardous Waste Management Rules, 2016, issued
to the 14 industries along with their compliance status.

3. Copy of any other permissions issued by the UPPCB to the 14 industries listed in the
said NGT Order. '

4. The compliance status of the Charter for Water Recycling and Pollution Prevention in
Pulp & Paper Industries.

5. Monitoring Reports of the 14 industries, as prepared by UPPCB, along with the effluent
characteristics reports.

6. Details of the cement companies to whom the 14 industries have said to dispose of the
plastic waste as well as documents supporting the same.

7. Details of the disposal of flyash by the 14 industries as available with UPPCB




8. Stalus of clearance of Waste dumped al the site under question as well as latest
photographs of the site.

9. Map of the Dhandeda drain clearly Indicating the location of the industries, their
disposal points and the point at which the overflow of draln occurred as per the Petition
filed. Location of other industries d/s of the overflow location may also be indicated

10. Show Cause letter issued by UPPCB 1o the 14 Industries for unscientific disposal of fly

ash and plastic waste along with the method for calculation of Environmental
Compensation adopted.

11. Copy of Petition and the reports filed by the Committee in the said Court matter.

B. Central Pollution Control Board (CPCB)

1. Charter for Pulp & Paper.

2. Status of implementation of Charter in the 14 industries as available.
3. Latest inspection reports of the 14 industries as available.

Directives shall be finalized.

The meeting ended with thanks to chair,

767
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Annexure |
S. No. Participants
1. Smt. Divya Sinha, Sc. F & DH, UPC-II, Chairperson
2 Sh. Aravind Mallappa Bangari, District Magistrate, Muzaffarnagar
3. Sh. Rishabh Shrivastava, Sc. C, IPC-lll
4. Sh. Ankit Sinah. RO Muzaffarnagar, UPPCB
5.

Sh. Mayank Raj Purbey, Sc.B, UPC-II
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Paper Ltd. (Unit-2), 9"
Km., Bhopa Road,

Muzaffarnagar

agreement with the facility.

Annexure-7
S.No. | Name & Address of |Disposal of Plastic Waste Disposal of Fly Ash
Industry
1. M/s. Garg Duplex & | Approx. 50 MT/Month Total boiler ash generated 850
Paper Mills Pvt. Ltd., Plastic Waste is generated | MT/Month is sent to several brick kiln
8.5 Km., Bhopa Road, |and sentto M/s Nuvoco owners for brick manufacturing and for
Muzaffarnagar Vistas Corporation Ltd., |land filling. Agreement along with
Pali (Raj.) for Co- quantity details on daily basis is
processing and unit has maintained.
valid agreement with the
facility.
2. M/s. Shree Sidhbali Approx. 20 MT/Month Total boiler ash generated 100
Paper Mills Ltd., Bhopa |Plastic Waste is generated |MT/Month is sent to several brick kiln
Road, Muzaffarnagar |and sentto M/s Dew owners for brick manufacturing and for
Resource Management |land filling. Agreement along with
Muzaffarnagar for quantity details on daily basis is
processing and has valid | maintained.
Plastic Waste
Authorization under PWM
Rules.
3. M/s. Meenu Paper Mills | Approx. 40 MT/Month Total boiler ash generated 80 MT/Month
Pvt. Ltd., 9.5 Km., Plastic Waste is generated |is sent to several brick kiln owners for
Bhopa Road, and sent to M/s Dew brick manufacturing and for land filling.
Muzaffarnagar Resource Management |Agreement along with quantity details on
Muzaffarnagar for daily basis is maintained.
processing and M/s
Nuvoco Vistas
Corporation Ltd., Pali
(Raj.) for Co-processing
and unit has valid
agreement with the facility.
4, M/s. Silverton Pulp & Approx. 200 MT/Month Total boiler ash generated 3000
Papers Pvt. Ltd.. 9th Plastic Waste is generated | MT/Month is sent to several brick kiln
Km. Bhopa Road, and sent to M/s Dew owners for use in brick manufacturing
Muzaffarnagar. Resource Management |and to bulk ash supplier for sending to
Muzaffarnagar for cement plant. Details of which has been
processing and has valid | maintained by the industry on monthly
Plastic Waste basis.
5 Ms. Silverton Pulp & Authorization under PWM
Papers Pvt. Ltd.. (Unit- Rules
2), 9th Km. Bhopa
Road, Muzaffarnagar.
6 M/s. Tehri Pulp & Approx. 100 MT/Month Total boiler ash generated 100
' Paper Ltd. (Unit-1), 9" | Plastic Waste is generated | MT/Month is sent to several brick kiln
Km., Bhopa Road, and sent to M/s Ultratech |owners for brick manufacturing and for
Muzaffarnagar Cement Rajasthan and land filling. Agreement along with
M/s Nuvoco Vistas quantity details on daily basis is
Corporation Ltd., Pali maintained.
(Raj.) for Co-processing
7 M/s. Tehri Pulp & and unit has valid
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Ltd. (Unit-2), 9" Km.
Bhopa Road,

Muzaffarnagar.

8. M/s. Tirupati Baalaji  |Approx. 50 MT/Month Total boiler ash generated Approx. 30
Fiberrs Private Limited, | Plastic Waste is generated | MT/Month is sent to local contractor for
Bhopa Road, and sent to M/s Dew land filling. Further unit has an
Muzaffarnagar Resources Management |agreement with cement plant or brick

Ltd. Muzaffarnagar for kilns for safe disposal of fly ash.
recycling.

9. M/s. Bindals Papers No Plastic Waste Total boiler ash generated Approx. 1500
Mills Ltd., Bhopa Road, |generated. MT/Month is sent to M/s J.K. Cement
Muzaffarnagar Aligarh or to other cement plants

through bulk ash supplier.

10. M/s. Shree Approx. 40 MT/Month Total boiler ash generated Approx. 600
Bhageshwari Papers Plastic Waste is generated |MT/Month and sent to several brick kiln
Put. Ltd. (Unit-1), 9" and sent to M/s Ultratech |owners for brick manufacturing and for
Km., Bhopa Road, Cement Rajasthan for co- |land filling. Agreement along with
Muzaffarnagar processing and to M/s quantity details on daily basis is

1. M/s. Shree Balaji Polypacks maintained.

Bhageshwari Papers Muzaf_farnagar for
Put. Ltd. (Unit-2), 9" |recycling.

Km., Bhopa Road,

Muzaffarnagar :

12. M/s. Galaxy Papers Approx. 45 MT/Month Total boiler ash generated Approx. 550
Pvt. Ltd., Jolly Road, |Plastic Waste is generated | MT/Month and sent to several brick kiln
Muzaffarnagar and sent to M/s Ultratech |owners for brick manufacturing and for

Cement Rajasthan and to |land filling. Agreement along with
M/s Balaji Polypacks quantity details on daily basis is
Muzaffarnagar for Co- maintained.

processing.

13. M/s Bindlas Duplux Ltd.|Approx. 40 MT/Month Total boiler ash generated Approx. 150
(Unit-1), Bhopa Road, |Plastic Waste is generated | MT/Month and disposing on own land
Muzaffarnagar and sent to M/s Dew filling having 0.74 Hectare at Khasra No.

Resource Management |1, Vill. Sikhera, Muzaffarnagar and also

Ltd. Muzaffarnagar for sent to several brick kiln owners for brick

recycling. manufacturing. Agreement along with
quantity details on daily basis is
maintained.

14 M/s. Silvertoan Papers |Approx. 60 MT/Month Total boiler ash generated 725
Ltd. (Unit-1), 9" Km. Plastic Waste is generated | MT/Month is sent to several brick kiln
Bhopa Road, and utilized through Waste | owners for brick manufacturing and for
Muzaffarnagar. to Energy Plant capacity |land filling. Agreement along with

350 MT/Day installed in quantity details on daily basis is
the sister concern unit. maintained.

15. M/s. Silvertoan Papers
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